Affidavit to furnished by candidate along with nomination paper
Before the Retuning Officer
for election to Bihar Lagislative Assembly (name of House)
From 151, Parbatta constituency

(name of the constituency)

L Samrat Choudharvia: Rakesh Kumar Son/daughter/wite of S _Sakuni Choudhary »

Years, resident of, Mukhys Grmam, Manikpur Tols, PO, Lakhanpur, P.5. Tarapur Dist-

¢ ¢ ~30 )
ged 43 [: ba b
Munger candidate at the above election, do hereby solemnly affirm and date on as under-

{1 The following ease Act and description of the office for which cognimnce taken by
the court:-

{1 Section of Act and deseription of the office for which cognizance laken:

1) The Court Which has taken cognizance:

() Case Nou- P.S, case no., 3/11 dated 1070172081 Tarapur, Munger and Parbatta P.5. case
N, 241710 dated 19/10/10& case 362011, P.5= Sonia vihar
(I¥)  Date of of the court taking cognizance;
(¥)  Demils of appeal (s) / Application (=) for revision, etc. if any, filed against above order
taking congnizance:
(2

That I give hareinbelow the details of assets (immovable, movable, bank balance, etc.)
myself, my spouse and dependents *

e



AL

Details of movable assets.

[Assets in joint name indication the extent of joint ownership will alsa have to given)

5. Description salf Spouse(s) Dependent-1 | Dependent2 | Dependent-3
Nao. Samrat Name(s): MName; Mame MName.etc,
Choudhary | Mamta Kumari Charu Priya Praney
& Rakesh {Daughter) Privam {Son)
Kurmar
(i} Cash A5 55000/ A3, DB00D].
{ii} | Deposit in :\-;'- ;;:Tu ﬂ i
: 2 1073 06
Banks, Financial #s. 100205/ s, B77000/
Institutions and | alahabsd Bank HDEC
b : Fehdipur DT T150003 604
:u" Banking Rs, 11870/- Re. 1a637/-
h‘FaﬂC[ﬂl HDEC, Paing
Companies DATT1930004001
Rs, 46550y
(i) | Bonds, Hhare
Debentures and Fri s ;
Shares in . 5000
Companies
liv) | Other Financial Lic it LI Pmmi:m?
5. 5|I]|Iu 5 E'W
Instruments SR UFE Insurance TATA AIG
NS5 ,Postal fis, S5000/- By 153000/
Seeille; ||
. Policies, etc. j
(v} | Motor Vehicles Accent Car
(details of make, m,p:l: A
ate.) s, 350000/
(v} | teweliery Gold- 30y nﬁﬂlﬂ- 00g
(give details of e et sl
Weight and value) Ra 40000/
(wii} | Other assets, such :ﬂlg:ﬂw
5.
as values of HUDEE,
d tlaims/interests A5, I3T0H/.

Note: Value of Bonds/Shares/ Debentures as per the lotest market value in Stock Exchange in respect
of listed companies and as per books in the cose of non listed companies should be given,

* Dependent here means a person substantially dependents on the income of the candidate.
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Details of iImmovable assets

[Note: Properties in joint ownership indication the extent of ownership will also have to be

|5, Description Self Spousels) | Dependent-1 | Dependent? | Dependent-3 |
MNo. Samrat Name(s): Marmi: Mame Mame.etc.
Choudhary Mamta Charu Priya Praney
@ Rakesh Kumari (Daughter) Priyam
Kumar (5an)
(i) Agricultural Land LAKAPUR ==
3 Eattha
Babu Chaida
=Lacationis) 2Eattha
-Survey numbers Fes. 360000/
-Extent (TOTAL maasurement)
-Current market Valus
(i) Non-Agricultural Land Advance
Location(s) M L)
Surviey numbers :‘M
-Extent (TOTAL measuremant fem
-Current market Value Allahabad
Bank siguated
1 Phulwari
Circle)
(iii) | Bullding [commercial and 9 shopy Advance
residential) situated at aganst Fiat
i Lakhanpur dated
tacation(s) Rs GA2500/ | 16/11/2010
-Surviry numbers s, BODOOGY -
-Extent [TOTAL measurament Stamp,
-Current market Value 6000, -
{iv] | House/Apartments.etc. Fiat no-101
Locathon|s) R0k B
-Survey / door number|s) IT:“““"“
-Extent (TOTAL measurement mm;::ﬂﬁl'
-Current market Valee Advancs
against Flat
dated
16/11/2010
Fis. BOOCO0/-
Stamp. |
36000
(vl | Others
{5uch as interest in Property|
—

[Note:- Ancestral property not included]



(3)

| give hereinbelow

government dues:-

[Note; Please give separate details for each item]

the details of my liabilities / Overdues to public financial institutions and

S.No. | Description Name and address of Bank/Financial | Amaunt outstanding as
rnstltuuan{syﬂepaument{s:l DN i e ermmmpasgaspensinge o
Samrat Chaudhary @ Rakesh Kumar Kumari Mamta
(@)} | Leans from Banks
{id] Loans from financial
Institutions
Unsecured Loan Rs. 6OS000,/- Rs. 1320000/-
i) | Government dues {other than
income tax and wealth tax)
[Mo Due Certificate to be

enclosed in case holding or
having held any public office)

{bii)

Income Tax including surcharge
[Also indicate the assessment
year upto which Income Tax
Return filed Give also
Permanent Account
Number|Pan)]

PAN - AASPCZ003P

PAN - AQLPMSSEaM

(i}

|
Wealth Tax [Also indicate the

assessment year upto which
wealth Tax return filed |

Sales Tax [Only in case of
proprietary business)

(i)

Property Tax

D[

A




(4] My educational qualification are as under -
(GIVE DETAILS OF SCHOOL AND UNIVERSITY EDUCATION)

(Name of School / University and the year in which the course was completed should also be given)
\I C
A W
A=Y
DEPON nEﬁ\DjI‘ |

VERIFICATION

I, the deponent abovenamed, do hereby verify and declare that the contents

of this affidavit are true and carrect to the best of my knowledge and belief, no art of it is false and
nothing material has been concealed therefrom,

Verified at this the day of L20 W‘*@
P ';'R,I il
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